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Tourism Development Corporation 
(ITOC) hotels went on a day"s strike on 
July 23, 1987; and 

(b) if so, the details of their demands and 
what measures are being taken to settle 
the issues? 

THE MINISTER OF STATE OF THE 
MINISTRY OF CIVIL AVIATION AND 
MINISTER OF STATE OF THE MINISTRY 
OF TOURISM (SHRI JAGDISH TYTLER): 
(a) The employees of ITOe's Delhi based 
hotel units went on one day's strike on 23 
July 87. 

(b) The main demands were: 

(i) to start wage negotiations for the 
employees of hotel and catering 
establishments of.ITDC; 

(ii) release of interim relief to such 
employees; 

(iii) withdrawal of the Employees 
State Insurance Scheme etc. 

The ITDC management had discussed 
their demands with the Unions on 21 July 
87. The Unions were informed that the 
wage negotiations were dependent upon 
the grant of interim relief presently under 
the consideration of the Com mittee 
appointed by the Govt. and that withdra-
wal of Employees State Insurance Scheme 
is not possible being a statutory obligation. 

Spw10ua Fan Manufacturing Factory In 
New DeIhl 

3059. SHRI SUBHASH YAOAV: 
SHRI PRAKASH CHANDRA: 
SHRI DHAAAM PAL SINGH 

MAUl(: 
SHAI M. RAGHUMA" REDDY: 
SHAI MANIK REDDY: 

Will the Minister of HOME AFFAIRS be 
pleased to state: 

(8) whether the Crime Branch detectives 
recently unearthed a factory in New Delhi 

manufacturing spurious ceiling fans of 
some popular brands; 

(b) if so, whether any arrest has been 
made; and 

(c) whether any other action has since 
been contemplated by Government 
against the manufacturer of spurious fans 
and if so, the details? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PERSONNEL, PUBLIC 
GRIEVANCES AND PENSIONS AND 
MINISTER OF STATE IN THE MINISTRY 
OF HOME AFFAIRS (SHRI P. CHlilAM-
BARAM): (a) to ~c). On receipt of a com-
plaint from MIs. Jay Engineering Works 
Limited that their copy-right of 'Usha' Ceil-
ing Fan was being infringed and spurious 
ceiling fans were being manufactured and 
sold in the market. the premises of a firm 
located in Basai Oarapur were raided on 
29.5.1987 and spurious fans and compo-
nents with the trade mark 'Usha' and 'Khai-
tan' were recovered. Two cases have been 
registered and the proprietor of the firm 
has been arrested. 

Foreign Exchange Earned by Travel Agen-
cies In india 

3060. SHRI SANTOSH KUMAR SINGH: 
Will the Minister of TOURISM be pleased 
to state: 

(a) the foreign exchange earned by dif-
ferent travel agencies in India and the 
taxes paid by them; 

(b) the nation-wise number of tourists 
visited India through each of these agen-
cies; and 

(c) the comprehensive action plan pro-
posed to be taken to boost the tourism in 
the years to come? 

THE MINISTER OF STATE IN THE 
MINISTRY OF CIVIL AVIATION AND tHE 
MtNISTER OF STATE OF THE MINISTRY 
OF TOURISM: (SHRI JAGDISH TYTLER): 
(a) and (b). Out of the travel agents and 
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tour operators approved by the Ministry of 
Tourism. 75 agencies who are actively 
engaged in promoting international tourist 
traffic to India have earned foreign 
exchange equivalent to As. 73.28 crores 
and have handled a total number of 1.82 
lakhs foreign tourists during 1986. The tax 
returns are filed by each of the above agen-
cies directly with the Income-tax Depart-
ment for which no separate information is 
maintained. 

(c) Greater priority is being/given to 
promoting tourism to and within India in 
our Seventh Five Year Plan which inC,udes 
substantial development of the tourism 
infrastructure with the construction of low 
cost accommodation such as Yatri 
Niwases. promotion of stopover tours, 
trekking and mountail"leering, winter 
sports, setting up of a water sports insti-
tute, development of beach touri&m, wild 
life tourism, development of the tourism 
infrastructure in Andaman and Lakshad-
weep Islands including accon I modation , 
boats and water sports lac iii ties , son-et-
limiere shows, floodlighting of monu-
ments, promotion of fairs and festivals, 
training of personnel, provision of wayside 
facilities. provision of toilet and drinking 
water facilities at important tourist centres 
of cultural interest and the promotion of 
special interest tours. 

Similarty, the publicity and promotion of 
India in the ovef'$e8S tourism generating 
markets has been strengthened by way of 
undertaking various measures su~h as 
press and T.V. advertising, organisation of 
high level promotional seminars, India 
evenings. organising exhibitions, trade 
fairs. extending advertising and brochure 
buy back support to tour operators prom-
oting India etc. One of the major publicity 
ventures of the Ministry of Tourism is to 
produce attractive and informative tourist 
lita'ature. films. aud~visuals, posters, 
maps etc. for free distribution in India and 
abroad. 

CIoIIn of N. T.e. ... 
3081. SHR. AMAL DATTA: Will the Min-

ister of TEX11lE$ be pla.ad to refer to the 

reply given to Unstarred Question No. 458 
on 27th February, 1987 regarding closure 
of NTC mills and state: 

(a) whether any decision-has been taken 
for closure of any of the NTC mills till now; 

(b) ~ so, the details thereof; 

(c) the steps. if any, proposed or being 
taken to reduce losses of NTC mills; and 

(d) furnish comparison of costs of pro-
ducts of NTC mills with private mills and 
the reasons for higher cost of NTC mills, if 
any? 

TH:: DEPUTY MINISTER IN THE MIN-
ISTRY OF TEXTilES (SHRI S. KRISHNA 
KUMAR): (a) and (b)~ No final decision has 
been taken to clOse down any of the NTC 
mills so far. 

(c) Some of the important steps taken! 
being taken to reduce losses in NTC mills 
are:-

(i) identification/phasing out of 
uneconomic activities; 

(ii) strengthening of Management 
Infonnation System for timely 
flow of information, effective 
review and decisions making; 

(iii) implementation of labour ration-
alisation schemes in the mills; 

(iv) implementation of various cost 
control measu,_ by improving 
the productivity and reducing the 
cost; 

(V) taking measures for keeping 
wastes under control; 

(vi) improving the product range 
and product-mix and greater 
marketing efforts to achieve bet-
ter sales realisation rates; 

(vii) effective imprementation of 
workers' participation in IMnIIgIt-




